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[Dr. B. N. Antani.]

tion. Shall we thereby be able to
achieve the objecv? if I were the
hon. Finance Ministei’s adviser today
I would have extended a weicome to
all his measures to balance the Bud-
get. But I  would certainly have
liked him to look at the was.eful ex-
penditure that is going on on auminis-
tration. As Chairman of the Ad-
minisirative Reforms Commission has
he not been abie to find oui what a
wasteful expenditure there is today
on administration? I concede the
point that in gny developing country
we should have expendi.ure. But
has he seen the waste going on in our
foreign missions that we have today?
He himself conceded that there was
room for reducing expenditure in our
foreign missions, as for instance in
Great Britain. But let him extend
his vision gz little more and see the
state of things in the recently libera-
ted States of East Africa. Look at the
way our missiong have been operating
there. There js sheer waste of money
going on there. We have a package
of gnobbery assembled in these States
giving no prétection to the mpeople
there and a large bit of the '‘money of
our country is being spent there,
thereby taxing my cigar and my
footwear and the footwear of my
children and family. As 1 have
very little time I would only appeal.

THE DEPUTY CHAIRMAN: You
may continue tomorrow; you have
time.

DR B. N. ANTANI: I will not have
your bell ringing for me. I will
finish now.

THE DEPUTY CHAIRMAN: We
have other business now.

SHRI LOKANATH MISRA: He
will finish in a wminute.

DR. B. N. ANTANI: Madam, I
would therefore request the hon.
Pinance Minister to consider these
gspects more fully. One 'more thing.
He has levied a tax on interests bro-
kerage, commission, etc. and I am
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told he too has received representa-
iions from distant places that this
should be reconsidered. I would ap-
peal to him to do that. Again in the
name of vainglorious schemes they
have started what they call iree trade
zone gt Kandla. The hon. Finance
Minister did no. visit that area when
he visited Kutch last time., 1f he
will see there, not a crow flies there
up till now; not a kite flieas ‘there.
And what expenditure have we in-

curred on that? What is your
scheme? What is your plan? Take
us into confidence and show to us
some potentiality of it. Those who

like parrots have been crying free
trade zone, free frade zone, have
never given us any pattern of the
free trade zone that they are evolv-
ing there. With all these things my
emphasis is mostly on the reduction
of expenditure in the Administration.
I would also say to him that free
trade is the only source of life everr
in a developing country and if he
will see to that he will never have
reason to take resort to this painful
task of taxing footwear, the commonr
man’s beverage like tea and coffee
and my cigar.

Thank you, Madam.

SHORT DURATION DISCUSSION
RE USE OF FOREIGN MONEY IN
GENERAL ELECTIONS

THE DEPUTY CHAIRMAN: I have
fifteen names here. I therefore hope
that Members will be reasonable
when they snake their comments and
be brief. Mr. Rajnarain.

st TRATA (I WIAW)
ATAAET, At § AaF g IW 9T
& grmrfag g™l F' OF 4rq FY
gaufa sar agar § fr § @d 19
F o mEifaa gl f& sv & =7
¥ AW F ux wrdf § fog 71 oA &
daaq arfaee qEf o fag #1 &
qeEy § wEw g ¥ AW e A
T fgewg #€F &7 fF ag A9 am
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g% fx fwdt faRw § o=ar ux dar
4T
SHRI BHUPESH GUPTA (West
Bengal): It is left party.
ST A o gEw faw #
" g F7 raifead qaRar § 7% 39 999
¥ gralfag geal R A weq g B 3
wy: mifaa gt fa o % wew ¥ s
qet dqFq @rafere el § 1
g oATE ITEFE W AT 13 S[A &Y
qFTag AT § ag quraR gfaq
gt 2 fd dg@ A7 Aw -
AAT T AT GOFX HF 5 W I3
g fr uafewr v dga fEfesiw
THEY ¥ 9T &7 afuoddy S qa9m
AR @da 9l F @ ww g §
g F1  fTar | dte t@o e Y
ot sradrT w7 99T fyeAr | g qref
& gel &1 W1 AT w7997 fqar |

St AT A ;WA (AT 1) ¢
TRf ¥ B
Y VAAAG : 7 qTEH gF7 §
7g e B9 § | FHgfaee qamarc grr
WY Fgfaee qrEf &1 dar faar o
Frafaee gamETEl ¥ 91 447 afer g
qad) 9 & ST AT |
SHRI BHUPESH GUPTA: Left
parties. (Interruptions).

THE DEPUTY CHAIRMAN: ¥From
where are you reading this? If you
are reading the report, you read it
in English if you want to read it.

#t T ;- “gfeaT e’

FT 7T A qTT AL & | AN FF 3@

a1

SHRI G. MURAHARI: (Uttar Pra-
desh): He is nol quoting from any
Report. He is just drawing the at-
tention of this House to some reports
publisheq elsewhere. You cannot in-
sist on his quoting from the paper.

(Interruptions)

THE DEPUTY CHAIRMAN: Mr.

Murahari, he referred to ‘New York
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Times' and I thought he was reading
from jt. Now, he can say what the
wants.

SHRI G. MURAHARI: And I do
not like this sort of attitude on the
part of the Congress Membersy fo
make light of the whole discussion,
because most of them are also guilty
of this

PANDIT S. S. N. TANKHA (Uttar
Pradesh): Whether you like or not,
it is not material to us. If the party
has been named

SHRI G. MURAHARI:
has been named.
PANDIT S. S. N. TANKHA:

we 'must know where it has
mentioned.

SHRI G. MURAHARI: It has been
mentioned in the newspapers.

Congress

been

St AT - S e qE e
fear &, & &Y & 9g <@ § I g
g1 S gma st wEwa faan, @@y
# qg av g :

o A% TgFg F AT 13 7T FT T
faa mamre § g7 awerR gwifad
P fr dgm oad ww R
foste & WRT @ F TG
wed & § fa sqder dFea uFHY
T a1 fauddt SF gaEy w)
wdd et F1 @ 7AW T F AR
%z fgar 1 do udo o F1 WY LT
F1 9497 faar | T T F g Y
Wt AndeEr F1 qar faer 1 wefe
gamaTgi a7 W1 fgewe qEfa ) dar
farat | wegfere gararat 7 o 4T ater
ag auAEy 47 § SaTeT 97 | 7F FH
ArEl ¥ 4Y | e ¥ qg " sEifwa g
g f& gam 7&Y HT 9T /AT ¥ e &
sreqA fopar g AT MY 7 Te 1 9@y
qrat & | wex 9ud famt § “wemE o
Y @gq ¥ Hio HTEo To ¥ zig <aT
1T T F FIF Fe AT fmar
AR ¥ q FgnwRTEF W
FIHIT A 59 92 & wgea %1 fra qan
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EUKECEEL 3
g | §9% §3€7 7T 98 T 7 9§, WA
T We ymAeT A, arfmred § gifog
gl, 98 Gxoras W gAvaq § AR
TS 1 Fefeq FIN AT 9aAT |
Wik & qTe F71 a1y g el
T W AT Fq1 § | 78 A vATq
RIFST far1 97 |

Gfeq @R @R AITEW qAE—T
qg IEET qU AT T/ Y )

sfy TIRAICAY : Tq WqFT  aA
qF a9 AY I g9 1AM |

dfeq sata gray ARE@EW awy
T AT Q1T AT Y | T YATH TFF
FET & g A1 g7 gy faar &

THE DEPUTY CHAIRMAN: Mr.

Tankha, let him continue.
of! qQEATEW . ATAAET, & aga
& 7337 ¥ 919 q5F ¥ wERIfaq qgEy
F1 qqrar =rgar g f 790w ¥ gan
qw &Y usHfa F ST 9 FIW AN
Fifor #Y § 9FF IR § TF HIA F
gzEdl &1 aWar ¥ srAwRy (e
aifey | w a & fF g9 Te H 2w
YT JCqFFT FIAT ARG TEGI a7 bF
gav 3g a1 faaAr srawerdr grfae
Y ¢, 99 ¥ §3F F I A AT
FU 913 | HIT §& ATFRY 7 qaA
gzt & wavy gaAT | I faR
T &R FT AT 38 fak o Fv7
0 AT R 1 ogF AW F AT SrgET
FE g F7 IS G T | ZAFT OF
sfage 2 gfar & aga & A0 #
a3 Gury 9T HAOFT AGAT FEY AITR
¥ faal Wqe g SuF T899 HAET
qrEY gfaar & waw Tgar 91 | Sfs
@ andFr ggd @grg ¥ 93, Ay
1941 ¥ =gt & o fawm
FAata 1 WEANT ATE  FHAIT
¥ A § gger Avdfaw g
gear fafgaa sroer g€ 1 1942 § 57
BT 9IE UF e (wen oy dear, miey
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e w@fw afaw, qro wgo THo ¥
T AT 1945 7 HYo THo TTo HT FT
A T AR wERr TAei T g
AT oo fawnt 3 s feam 1am | 1946
% fafweq qewry deam @ Tt
FT T0a7 F3 & for daw Efewa
T AT | 7Y FEA AT T BT 1947
¥ ag sutaw Azw gEeew O,
o ATEo To I AT| Hro o Qo 7
FE AR R TS TN 77y 2 fraay 59
SR frer & oY WY qma w1
g
qAATAT, AT @ gEwar fgeedy
g 2 @ wem ¥ wilaa a<edl
F | FUCFS AL ZA AW A A=AT FY
L FATT FT TH Y, AT F qETH
AT Tgard # ywifae @ © 9,
FafAT g g9tk wEard ¥ wg
T QT §FT1 23 [T FT q0F QAT A
AT § T4T IST HI FHT G-
FTET AT A T AT ST 51 A¥AT-
77 fear @t fF g% Ik 7 uw fawga
2 gFTig g, 9T wTg e fE
AR FIAT HTHIT AT QO Srq 787 FY
qis, FAT AAAFT § FIHT A g1 TS |
98 FEU & el wIFar AR
Tregafey F TR A0 7 HRw faar 7T
3071 F( WE AT ¢ HT HAAFT
§ i3 & 7% R { arwigar g faar
ff g7 @%@ & 991 qEAT §7 gAT
Mgy, §41 areq F1 H1E AU TOHT
nferqiT ST afgq | ¥ Fgar Svgar
g 3qifs # qaq AN g o
THE DEPUTY CHAIRMAN: Mr.
Rajnarain, you have already taken

ten minutes and now you will be very
brief, You must give time to others.

Y TIAATNAY : (7 FHSTIY AA |

7-8 IF 9% 4150, g7 W E
THE DEPUTY CHAIRMAN: That

is not the point. Everybody must
have an opportunity.
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st TS A . qseT §7 fRa
T [T ¢

$ZAMNTT 4 AT ATH €I TqE
& ¥ 7€ | gy s qra g
faa @, 37 =0 AT BT FE FAT
A | g8F GAer Fa9q €€ITT
AW T TR LR F1 AT | 1950
F Qo qTo To A4T 20 W1 ¥IF
7 fog Fx  gEEIwE T
FEHG AE | A AEEE CF
FrEfafer e 991 1 THo
Tdo Wo & oW ® 80 WIUIl Yo
T30 To AT 4T { 495 H(FFAT HH
T ¥ FAWT TG qqed § 97 |
O gfAga AT wITE F aeeA
1950 ¥ g7, S4TECAT AT W -
R St I gER wiftew gu oo
T ¥ geArfad @EE ®) § Fam
eI g f6 ga T gasy g sl
g o7 AfeT 1949 ¥ ST qEAT A
drafwer a7 srRg gl oY, A9
Tt FAAT STATHTA ST A FH AW B
warg €Y o fv w3w wwa A 9
F0, Y977 1797 7% wZeEw FAr
AR Iq §ag W gue gasl faiw
fwat av & w3z st w1 @0 T8
FAT F1fgq Afera gardy ol F sweA
§3Q § 3w faar @t gavgrETe #*
T FF T AT %7 fagr | F s
TE Y AR E | AT TSI HAD
W g€ gy a ww guk ’w A
Tadfe w1 gAT THRT W AT |
WA, & orgd gra geAr =rEar
g Fgam w7 ST Ha ¥
qAeATiAG FEq WA 7 7 O qe
SWRW & wAR A F AT
FT AUFAaF g7, HAST  FATAT,
qF®l F ARY FI WeE FEAT,  AT4-
MA, gardr ¥ IqH! q@AT, WH FY
Strg W feamt o) srgEr & qma
q AT |
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THE DEPUTY CHAIRMAN: You
will make your point and wind up.
AN g ofmar
FISTAT FATE, ITFT THACHS & 7
THE DEPUTY CHAIRMAN: I
cannot give you more time. I wil]

give you one or two minutes more,
I cannot give you any more time.

=Y TAARTAN © q=BT  g0F! 9

faaz o ] fifsw

THE DEPUTY CHAIRMAN: It is.
a Shon Duration Discussion, When
you were not here, everybody got
five 'minutes only.

;N TEHEAN g fawe 2

rfag

THE DEPUTY CHAIRMAN: Mr,
Rajnarain, please, I will give you
two or three minutes only.

st oo - & g g 9
uferaT weRwT #1 W @i &),
mitaw $EEgs W wdhw fr
S &Y, BIE G 1 574 &), fmat
T faedlt & &, TFRAT wIOWIA
F1 AT G, FAA G FEAH BISH
FT G9T wgT ¥ faerar § g9 ST &
TdY & 9Tq A AR 7 I FieeAr
fFa atg & AYAT T7E7 HI TG @al
g, 8% AR A A1 TG gAl
wifgg | & @t g fF o9 g ’w
F fafwer 3wl v aroed a-aE afomt
FT 89T T G & |

AR o { TF AN 3T L
FAT & | T AT ®T A FEAT ATRAT
Bl gAY A A F g % W
TCFTT T TH UL = AT
fasrg st Td Saw & fafaw &,
s, foay &, weifa &, =W, Ta=%
ATt ¥ faeft 98, @ a1 9T qAdEy
TR Y G4, F ST & AT FFA
T BEE FL | TE ISATEFIT
gg  STH-ETEN SSud S Eadl,
wfas dearl W FoEr AgwHl
¥ weAr TETX FE FHAG 991 T
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fo A 9¥ F 37 4 fa2ely aiwaa) F

YIIVT AT Y, IAF FEA FTE
THE DEPUTY CHAIRMAN: That
will do.

Nt TSARTAY ;37 qfga gy
# gfd & 17 F7 T WAy Ao
qr T ®F ¥ wifgw g, gaEy
TG A AT 77 § HIT AT
R g ! & wgar § 3w Ig
q TV q9 )

THE DEPUTY CHAIRMAN: That
will do. Please wind up.

&t ARTTET : TF 1T JAAAT
ot W A g foad a ¥
qITHRT AT FAT FT AT Vo 2o
FOTATAL T I FgI—— AT BEAE
fafrzt 9—fF owdwr Y wRA
gFET F qra I F9r 79T & 9§
feqar qar ag frgsr ar 2 oy
qY 9T ZHRT §TEFR F 0T TE 31
THE DEPUTY CHAIRMAN: Please

take your seat.

ot THAACAT © IF T 71 Fgl
Fgl 97 AT F@T & | g9 I
FW § Tefavrr 9y, SR
FW § sefosda fawrmr 9 f5 -
@FT 3w wifgw F1 T AT 3W
2w #1 faza wifgwt &1 g IO
# ag g Efaa gFELGHIL gaFT F
oz FW@T g 1 F s angar § F
Z951 w9 qo8 T QST ¥ § A
Gl 1L AaIn aw faary @ feer

dAT 9T, ..

THE DEPUTY CHAIRMAN: Please
take your seat, You have said
enough.

SHRI ARJUN ARORA (Uttar Pra-
desh): Madam, I heard with great
interest the statement made by the
Home Minister this morning. The
Home Minister has not denied the CIA
activities in the country. That itself is
a serious enough thing and a frank
admission for which I congratulate
the Home Minister. I hope he will

4747
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cally should pe taken. I am perso-
nally not concerned for the moment
with the queslion which political
party or parties took CIA ‘money.
The fact that CIA money played a
part in our general elections js itself
a very grave matter. It means that
our sovereignty and our freedom are
being interfered with by an agency
df the Government of the United
States, which goes on proclaiming
from the housetop that it is a friend-
ly country. That is something very
grave and I hope the Government
realises the seriousness of this. The
Home Minister’s statement said that
the New York Times report was
based on conjectures. It js several
days since the New York Times report
was reproduced in a summary form
in the press of this country. I expect-
ed the Home Minister t0 make a
fuller statement. My sorrow js that
the Home Minister’s statement does
not remove the suspicions resulting
from the New York Times report. We
must realise that the CIA js not an
ordinary espionage agency. It has a
worldwide network with  unlimited
resources. The CIA is notorious for
subversion, particularly in the newly
independent countries of Africa, Asia
and Latin America. If we are
anxious to guard our sovereignty and
our freedom, we must take firm steps
against all CIA activities and see that
the CIA does not function this coun-
try. The CIA is no credit to America.
It has brought a number of disasters
to America. The most famous of these
disasters is the Bay of Pigs disasters,
The CTA organised an invasion of
Cuba and the heroic Cuban people
slaughtered the CIA  agents like
pigs in the Bay of Pigs. Our Home
Minister should be able non-violently
to repeat that performance of the
Cuban people.

AN HON. MEMBER: How?

SHRI ARJUN ARORA: Remove
them from India and we will be
satisfied. The CTA is, of course, a
danger to all that is good in America
anq I hope the American Govern-
ment itself is realising that it has
created a  Frankenstein monster



4749 Short Duration

which will eat away gall that was
once remembered as good in the
United States. The most important
lapse on the part of the Government
is the fact that the Government
ignored the warning given by Mr.
T. T. Krishnamachari in the air-
conditioned Shanmukhananda Hall of
Bombay last year. Mr, T. T. Krishna-
machari said at the meeting of the
AILCC. in Bombay that the un-
accounted expenditure of Rs. 47 crores
out of the PL 480 counterpart funds
by the U.S. Embassy was something
serious. The U.S. Ambassador caine
out with an explanation which did
not convince any decent Indian. The
Finance Ministry was silent over it.
But it appears that the Home Minis-
try did not take note of the state-
ment, a very serious statement, made
by a former Finance Minister who
is g respected leader of my party,
the Indian National Congress.

Another important thing 1s who
leaked the C.B.I, report to the
New York Times. The Home Minis-
ter has saiq that it is based on

conjectures. He has not said that
the New York Times report is
a tissue of lies. There is obviously

some element of truth in the New
York Times report. Whe leaked the
C.B.I. report to the New York Times
representative in Delhi? It is some-
thing alarming. The C.BI is consi-
dered to be the most reliable and
efficient investigating agency 1n the
country, and its reports are some-
times leaked out to Mr. Lokanath
Misra, sometimes they are leaked out
to the New York Times reporter in

Delhi. A very alarming fact of our
life is that foreign correspondents
based in Delhi have more oppor-

tunities in India than they have any-
where else,

AN HON. MEMBER: Who
that?

SHRT ARJUN ARORA: Certainly.
They have more access to sources of
information in Delhi than the Indian
journalists, Indian pressmen, etc. Of
course Mr. A. D. Mani is an exception,
Elections are not the only occasion

said
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for C.I.A. interference. There is the
famous organisation, Congress for
Cultural Freedom, with headquarters
at Paris and a big branch at Bombay.
It ijs admitted on all hands that the
funds needed by this organisation
were supplied by the C.LA. through
certain sources. There are certain
papers in this country, ‘Quest’ for
example from Calcutta, Then there
is one weekly published from Faiz
Bazar, Delhi. We do not see it here.
Only a few copies of it are seen, but
several thousand copies of it are
airlifted to America every week, and
that paper is distributed in America.
It is 3 CI.A.-financed paper.

AN HON. MEMBER: The name of
the paper?

SHRI ARJUN ARORA: The name
of the paper, if I remember correctly,
is ‘Thought’—a good name but a bad
thought. Several thousand copies of
that paper are flown to America and
distributed in America as representa-
tive of Indian public opinion, whereas
the paper represents only the C.LA.
I think mere C.B.I. enquiry into this
matter will not do, The Home
Minister has kindly stated that he is
examining the C.B.IL. report. I hope
the examination will not take a long-
er time than is absolutely necessary.
He should come to this House and
place his findings on the C.B.I. report.
Then we may consider the appoint-
ment of 5 Parliamentary Committee
to go into this problem of foreign
money corrupting and polluting qur
public life.

SHRI M. M. DHARIA (Maha-
rashtra): Madam Deputy Chairman,
it has been very wisely described by
Messrs. David Wise and Thomas Ross,
the famous authors, that there are
two Governments in America. One is
visible agnd the other js invisible, and
this invisible Government is govern-
ing through the Central Intelligence
Agency, Madam, the activities of ‘he
Central Intelligence Agency are not
limited to intelligence purposes, but
they are much wider. If we look
at the history of some of the toppled
Governments, we find that whenever
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the small States have gone against
the U.S.A,, it is through the activities
of the C.ILA. that they have been
toppled down. For me the Central
Intelligence Agency is not only a
central agency for intelligence but it
is a centre of international atrocities.
‘This centre of international atrocities
has caused pgreat danger to our
democracy. If we look at our coun-
try, we fing that foreign money and
black money in this country have
created a new danger and a new
challenge to our democracy and
socialism. When I say foreign money,
it is not only the money coming
through the Central Intelligence
Agency but it is also the money
coming under the name of PL 480
and also the money coming in from
America; it is glso the money which
comes from other countries who
support such parties in our country
which are more interested in some
international affairs than the interests
of this country.

Madam, if we want to save this
democracy in our country, the time
has come when the Home Minister
shall have to take a lead and shall
have to see that all these activities
being carried on through the foreign
money and through the black money
are immediately stopped, because we
have seen in the last general elections
that a big part had been played by
the foreign money and also by the
black money. Rupees fifty lakhs have
been spent as per my information in
one parliamentary constituency
alone

AN HON. MEMBER: Which consti-
tuency?

SHRI M. M. DHARIA: It ig so. I
am only having five minutes,

SHRI BHUPESH GUPTA
Bengal): Which constituency?

SHRI M. M. DHARIA: 1 have
stated that when I spoke on the
Hazari Report. Madam. if we look
at these activities, it will not be
possible for any poor man to contest
any election because it is not possible,
with the money which is available

(West
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under the rules or which is allowed,
that the election coulg be fought. I
do not know whether there is any
single Member, there may be a few,
but many of the Members are aware
that the costs have gone up and it
is very difficult to face such candi-
dates who have been sponsored
through these monies, the money
coming from foreign countries and
the money coming from big indus-
trialists and big monopolists, There-
fore, I would like to appea]l to the
Home Minister today that when he
has been investigating into the affairs
of the C.1. A, that will not be enough;
he will also have io investigate into
the affairs of other things as well,
for instance, the PL 480. Crores have
not been accounted for. Where have
those crores gone? It shall have to
be investigated. Money is coming
from Communist countries. They are
not only ‘windows’ but they are the
floodgates from where this flood of
money pours into this country, which
has created g challenge to our demo-
cracy. If we want to preserve our
democracy and socialism, the time
has come in the history of our coun-
try to see that all these activities are
stopped. But that is not enough.
Merely to criticise the Government
will not do. Again it is a challenge
for us, for the hon. Members. Are we
prepared to say that in the interests
of this country, with that patriotic
feeling, we shall not touch a single
pie coming from a foreign couniry
or coming from black money? Tf we
can create that sort of national
character, T have no doubt whatso-
ever that it will be possible for this
country to face any challenge that
may come. I am not worried over
the devaluation of the rupee. 1 am
worried over the devaluation of our
character. If we can rise to the
occasion, I have no doubt that we
shall strengthen the hands of the
Home Minister in finding out this
money coming through the CIA. or
through some other means and at the
same time raise the standards in this
country. and it is in that context
that I would look at this affair.
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“Amerjcan people have not been
in a position to assess these charges.
They know virtually nothing about
the Invisible Government.”

THE DEPUTY CHAIRMAN: What
are you reading from?

SHRI A. M. TARIQ: I am reading
from the famous book ‘The Invisible
Government’ written by David Wise
and Thomas B. Ross.

AN HON. MEMBER: Reference
was made tg it.

SHRI A, M. TARIQ: Further it
goes on:

“Its employment rolls gre classi-
fied. Its activities are top secret.
Its budget is concealed in other
appropriations. Congress provides
money for the Invisible Govern-
ment without knowing how much
it is appropriated or how much of
it will be spent.”
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“Robert Kennedy, in this inter-
view and a similar one with U.S.
News and World Report, said
something else of greater and his-
torical significance. A ranking offi-
cial of the Government for the first
time admitted clearly and on the
record, that the Bay of Pigs was a
United States’ operation, planned by
the Joint Chijefs of Staff and the
CI.A ‘The President had to give
approval to the Plan’, Robert
Kennedy said.”

About the downfall of Mossadegh,
I quote from the same book.

THE DEPUTY CHAIRMAN: You
may be very quick about the refer-
ences.

SHRI A. M. TARIQ: It says:

“The United States, of course,
has never officially admitteq the
CI.A’s role. The closest Dulles
came to doing so was in a C.B.S.
television show in 1962, after his
retirement from the C.I.A. He was
askeq whether it was true that the
C.I.A. people spent literally millions
of dollars hiring people to riot in
the streets of Tehran and do other
things to get rid of Mossadegh. Is
there anything you can say about
this?"

“Well”, Dulles replied, “I can say
that the statement that we spent
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[Shri A M. Tariq.}

many dollars doing that is utterly
false.”

(Interruption)

THE DEPUTY CHAIRMAN: Opera-
tion of the C.IA. according to his
information.

SHRI A. M. TARIQ: Madam, in
Burma

THE DEPUTY CHAIRMAN: Your
time is running out.

SHRI A, M. TARIQ: In Burma,
which is our neighbour, what happen-
ed? Then Chester Bowles came and
told qur Prime Minister—

“In New Delhi, Chester Bowles,
finishing his first tour as Ambassa-
dor to India, had also been beset
by the rumours. To silence the
anti-American rumbling, Bowles,
like Sebald, sought assurances from
Washington, The response was the
same: the United States was not
involved in any way. Bowles con-
veyed this message to Prime Minis-
ter Jawaharlal >

1 just wanted to mention some-
thing about Mr. Chester Bowles who
is the American Ambassador in India.
He has been in this organisation for
years and years.

AN HON. MEMBER: The CIAY

SHRI A. M. TARIQ: Yes, the C.LA.

“The moving force behind
Kennedy’s letter was Chester Bow-
les, then Under Secretary of State
for Political Affairs. In the summer
of 1961, Bowles set out on a round-
the-world trip to explain the new
arrangement. A fifteen-man team
including leading representatives »of
the State Department, the C.ILA.
and the A.ID., accompanied Bowles
to seven regional meetings with
ambassadors and their staff.”
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(Time bell rings)

I am quoting from the Time Maga-
zine:

“At Langley’s elaborate seventh-
floor operations centre, a bank of
high-speed (100 words per minutes)
printers receive top-secret traffic
from the National Security Agency,
diplomatic reports from embassies,
overseas information from other
countries.”

These are the functions

SHRI BHUPESH GUPTA: The
Time of February, 1967.

SHRI A. M. TARIQ: Yes, this is
the Time dated 24th Feburary, 1967.
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SHRI BHUPESH GUPTA: What is
the name of the paper?

SHRI A. M. TARIQ: The name of
the paper is the Hindustan
Times
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it will be treated as an unfriendly
act towards the American Govern-
ment. Another man, within three
days, was transferreqd in consultation
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with the Editor-in-Chief. This is the
incident. I will request you

SHRI S. S. MARISWAMY (Mad-
ras): Is it fair on the part of the
hon. Member to name a journalist
and attack him in his absence here?

SHRI A. M. TARIQ: 1 have asked
him to make inquiries. I am not
attacking.

THE DEPUTY CHAIRMAN: Mr.
Tariq, please do not make any -efer-
ences to names.

SHRI A. M. TARIQ: T am request-
ing the hon, Minister if it is not
a fact

THE DEPUTY CHAIRMAN: You
may pass on the details to the Minis-
ter,

SHRI A. M. TARIQ: Another point.
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SHRI BHUPESH GUPTA: Did you
get the news that the Home Secretary
and the correspondent had dinner?

SHRI A. M. TARIQ: I will tell you.
1 will read the New York Times
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dated June 13, which says—

“An official enquiry has quoted
that the C.LLA. had given some
substantial sums of mponey to right-
wing parties and candidates during
the general election, A New York
Times report this morning from
New Delhi quoted high Government
sources.”

THE DEPUTY CHAIRMAN: Your
time j3 over.

SHRI A. M. TARIQ: 1 will take
only one minute, I will request not
only the Home Minister, but perso-
nally Mr. Y. B. Chavan who is one
of the poblest citizens of the country
and also a political worker, to go
into this matter and find out who
these officials are; otherwise
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source which has
passed on the information to the
New York Times? We shall face
the truth whether the whole report
is trustworthy or not.

Which is the

‘Thank you very much.
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“American people have not been
in a position to assess these charges.
They know virtually nothing about
the invisible Government.”

THE DEPUTY CHAIRMAN: What
are you reading from?

SHRI A, M. TARIQ: I am reading
from thé famous bhook ‘The Invisible
Government’ written by David Wise
and Thomas B. Ross,

AN HON. MEMBER: Reference
was made to it.

SHRI A. M. TARIQ: Further it
goes on—

“Its employment rolls are classi-
fied. Its activities are top secret.
Its budget is concealed in other
appropriations. Congress provides
money for the invisible Govern-
ment without knowing how much
it is appropriated or how much of
it will be spent.”

AT, Hio »Eo "o FT AFAG
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a wAfew g & Q@ gEeal
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“Robert Kennedy, in this inter-
view and a similar one with U.S.
News and World Repaort, said some-
thing else of greater and historical
significance. A ranking official of
the Government for the first time
admitted clearly ang on the record,
that the Bay of Pigs was g United
States’ gperation, planned by the
Joint Chiefs of Staff and the C.LA
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‘The President had to give approv-
al to the Plan,’ Robert Kennedy
said.”

About the downfall of Mossadegh,
I quote from the same book.

THE DEPUTY CHAIRMAN: You
may be very quick about the pefer-
ences.

SHRI A. M. TARIQ: i says—

“The United States, of course, has
never officially admitted the C.IA.s
role. The closest Dulles came to
doing so was 1n a C.B.S. television
show in 1962, after his retirement
from the CIA. He was asked
whether it was frue that the CILA.
people spent literally millions of
dollars hiring people to riot in the
streets of Tehran and do other
things to get rid of Mossadegh. Is
there anything you can say about
this?”

“Well, Dulles replied, “I can say
that the statement that we spent
many dollars doing that is utterly
false.”

(Interruption)

THE DEPUTY CHAIRMAN: Opera-
tion of the C.I.LA. according to his
informatijon.

SHRI A. M. TARIQ: Madam, in
Burma

THE DEPUTY CHAIRMAN: Your
time is running out.

SHRY1 A. M. TARIQ: In Burma,
which is our neighbour, what happen-
ed? Then Chester Bowles came and
told our Prime Minister—

“In New Delhi, Chester Bowles,
finishing his first tour as Ambassa-
dor to India, had alsoc been beset
by the rumours. To silence the
anti-American rumbling, Bowles,
like Sebald, sought assurances from
Washington. The response was the
same: the United States was not
involved in any way. Bowles con-
veyed this message to Prime Minis-
ter Jawaharlal . . .

I just wanted to mention some-
thing about Mr. Chester Bowles who
is the American Ambassador in India.
He has been in this organisation for
years and years.

AN HON, MEMBER: The C.I.A.?
SHRI A. M. TARIQ: Yes, the C.LA.

“The moving force behind
Kennedy’s letter was  Chester
Bowles, then Under Secretary of
State for Political Affairs. In the
summer of 1861, Bowles set out on
a round-the-world trip to explain
the new arrangement. A fifteen-
man team including leading ~epre-
sentatives of the State Department,
the C.LA. and the AID. accom-
panied Bowles to seven regional
meetings with ambassadors and
their staff.”
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(Time bell rings.)

I am quoting from the Time Maga-
Zine:

“At Langley’s elaborate sevenih-
floor operations centre, a bank of
high-speed (100 words per minute}
printers receive top-secret traffic
from the National Security Agency,
diplomatic reports from embassies,
overseas information from other
countries.”

These are the functions

SHRI BHUPESH GUPTA: The Time
of February, 1967.

SHRI A. M. TARIQ: Yes, this is the
Time dated 24th February, 1967.
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SHRI BHUPESH GUPTA: What is
the name of the paper.

SHRI A. M. TARIQ: The name of
the paper is the Hindustan
Times
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it will be treated as an unfriend-

ly act towards the American Govern-
ment. Another mun, within three
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days, was transferred 1n consulta-
tion with the Editor-in-Chief, This 8
the incident. I will request you ...

SHRI S. S. MARISWAMY (Ma(d-
ras): Is it fair on the part of the hon.
Member to name a journalist and
attack him in his gbsence here?

SHRI A. M. TARIQ: 1 have asked
him to make inquiries, I am no*
attacking.

THE DEPUTY CHAIRMAN: Mr,
Tarig, please do not make any vefer-
ence to names.

SHRI A, M. TARIQ: I am request-
ing the hon. Minister if it is not a
fact

THE DEPUTY CHAIRMAN: You
may pass on the details to the Minis-
ter.

SHRI A. M. TARIQ: Another voint.

UF T I § I ITEEHT FET
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RrQAY ey 7@ 2
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SHRI BHUPESH GUPTA: Did you
get the news that the Home Secre-
tary and the correspondent had
dinner?

SHRI A. M. TARIQ: T will tell you.
I will read the New York Times
dated June 13, which says—

“An officia] enquiry has quoted
that the CJIA. had given some
substantial sums of money to right-
wing parties and candidates during
the general election. A New York
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Times report this morning from
New Delhi quoted high Government
sources.”

THE DEPUTY CHAIRMAN: Your
time is over.

SHRI A. M. TARIQ: I will take
only one minute. 1 will request not
only the Home Minister, but perso-
nally Mr. Y. B. Chavan who is one
of the noblest citizens of the country
and also gy political worker, to go
into this matter and find out who
these officials are gtherwise

gATY Ao dlo T sﬁaz“rwvﬂram‘r
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¥ @ 0 fae 71 o7 & fag Ja1%
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Which is the source which has
passed on the information to the
New York Times? We shall face the
truth whether the whole report is
trust-worthy or not.

Thank you very much,

SHRIMATI YASHODA REDDY
(Andhra Pradesh): Madam Deputy
Chairman, I have been listening to
the debate sbout the C.ILA. for the
last few minutes. It certainly hurts
me that we should give so much pro-
minence to what has been said by
the New York Times. Madam, this
sort of mistrust and atmosphere that
foreign money is being used in this
country is being generated for quite
a long time. But since, of lale,
papers from outside the country have
reported we would not take cogni-
zance of it. Here, Madam, there are
only two things which I would .ike
to place before you, TIf at all there
has been an allegation, the Home
Minister was almost categorical. He
said that there has been no leakage
and whatever the New York Times
has quoted was more Jess a guess Or
conjecture. I hope what he has said
is true; otherwise I would request the
Home Minister to find out how this
leakage came.
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This is not the first time, Madam,
whether it is in India or whether 1t
is outside, that this sort of leakage is
going on, and it is certainly not good
for our country. Madam, whosoever
has been responsible for this leakage,
I must certainly tell the Home Minis-
ter, has neither been a friend of the
nation nor has done any good service
to the country, we must know.

Madam, the New York Times, as
we know, has condemned not one
party or a few parties, but they have
condemned almost the whole demo-
cratic set-up of this country. It is
certainly an insult to our nation, And,
Madam, though we have been free
only for the last twenty years, i
should say we are really a mature
nation and it is not for anybody to
condemn our democratic set-up. Who-
soever has, leaked out the news has
tried to upset our Indian Parliamen-
tary democratic system. We have to
find out who is responsible for this
and condemn him.

Another thing I woulq like to bring
to the notice of the House, Madam,
is this. It is a fact—the Home Minis-
ter may or may not like to confirm
it—that foreign money is flowing jnto
India, whether it is from the West or
from the East and, maybe, politically
or during elections also it might 1ave
been utilised, I do not know. Cer-
tainly, I am not aware of it. I have
not fought the election, and aven
when I fought it, I never got any
money, whether it is C.I.LA. or any
other things. I used my own money.

SHRI ARJUN ARORA: You fought
without money.

SHRIMATI YASHODA REDDY:
No. But one thing we should remem-
ber. Ours is a very large country.
Politically we are a nasont country.
We have not yet completely built up
our economy and our defences. We
are still in the stage of, despite being
very big, trying to build up into a
world power. There are so many
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big powers in the world, Russians
and Americans. These two powers
of the world are trying to Balkanise
the whole world.

SHRI V. M. CHORDIA (Madhya
Pradesh): Now China is third.

YASHODA REDDY:
Leave China alone. ‘These two forces
are trying to help other countries.
They are vymng with one another in
calling names, the pro~-Americans try-
ing to say that we are going Dro-
socialist, and the pro-socialist saying
that we are pro-capitalist. And for-
tunately or unfortunately, even we,
Members of Parliament, in India
have learnt this sort of mud-slinging
busineess. We start saying that the
Communists are getting money from
outside and the others saying that
the others are getting money from
other sources. By this sort of thing,
let me say, we are only falling into
the trap of either this country or
that country. Let us not, as Mr
Dharia said, depeng on anybody; let

SHRIMATI

us fry to live on our own. And let
us also not fall into the trap of
either the East or the West, and

then fling mud on each other which
means ulitmately on our ownselves.
Let us not create so much of confu-
sion. Let us not fall into the trap
of these big powers. Let us look
after ourselves. Let us safeguard the
dignity and the integrity of our
country.

Finally. I would say that whoso-
ever has been guilty must be brought
to book, if there has been a leakage.

THE DEPUTY CHAIRMAN: That
will do.

SHRIMATI  YASHODA REDDY:
Lt us not destroy ourselves by ?ro-
claiming ourselves either as American
friendg or as Russian friends. That
is all that I would like to say.

THE DEPUTY CHAIRMAN: Mr.
Mulka Govinda Reddy. I am sorry
I overlooked your name,.

[ RAJYA SABHA ]
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SHRI MULKA GOVINDA REDDY
(Mysore): Madam, Deputy Chairman,
I do not want gny foreign money to
interfere in the affairs f our coun-
try whether it is from the U.S.A. or
the Communist countries or any
other country. It is unfortunate that
some distorted version of the report
of the Central Bureau of Intelligence
has been published in the New York
Times. The report says that some
high Government officer seems to
have briefed this correspondent of
New York Times. It is pertinent
that the Government should make a
thorough enquiry into this leakage
and the alleged charge that the source
1s a very high Government officer.

Madam, Deputy Chairman, it is not
proper for any country to interfere
in the internal affairs of other cour-
tries. We have adhered to this
policy. I do not want foreign money
to interfere in the elections of our
country, It is a calumny that this
report has been published in the
New York Times saying that almost
all political parties in India have
received money from one source or
the other. According to this report,
it is said:

“The amount of money spent by
Communist Embassies backing the
left-wing was reportedly even more
than the sum spent by the US.A”

So it is an all-pervading report
meaning that 1l parties are in the
pay of foreign Embassies or foreign
sources.

that C.ILA. money has
other countries to
subvert democracy. Therefore, it is
necessary that Government should
take proper action with regard to he
flow of foreign money into political
parties’ funds. The Government
should institute an enquiry into the
sources of money that each party
mobilises to fight the elections. 1
demand that a Parliamentary Com-
mittee be instituted into the sources
of money that politica]l parties get
for fighting elections.

It is true
been spent in
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Madam, the Home Minister said
this morning that 5 report of the
Central Intelligence Bureau has peen
received by the Government gnd that
he had no time to study his report.
The New York Times published
extracts of this report. maybe distort-
ed, maybe based ¢n conjecture, on
June 13 and 14. This report has been
published in the Indian Express and
other newspapers. I would like to
ask the Home Minister, after having
seen this report published in  Indian
newspapers, and when he confessed
that he had already received a report
Irom the Central Intelligence Bureau,
that he should come out openly to
say that the report that has been
published in the newspapers is utter-
ly wrong, far from the truth, or he
should confirm that there is some
element of truth in the report that has
been published in this newspaper.

Short Duration

Madam, I would like to categori-
cally repudiate that the Praja-Socia-
list Party has not received any money
irom any foreign country. The Praja
Socialist Party General Secretary,
Mz, Prem Bhasin, has already repu-
diated this report, this calumny and
Mr. Surendranath Dwivedy, Leader
of the P.S.P. Group in the Lok Sabha,
has also categorically repudiated this
report. 1 would, therefore, ask that
the Home Minister should come for-
ward and place the report on the
Table that has already been submit-
ted to the Home Ministry by the C.B.1.
It is not proper to delay matters be-
cause already some sort of maligning
is going on and some sort of calumny
is going on against certain partjes. It
is not proper for the Government to
keep quiet and not place the report
on the Table. According to this re-
port of the newspapers, “The Govern-
ment of India reportedly had no plans
to make any report to Parliament and
there would be no public protest 1o
the U.S.A. or to the Communist Gov-
ernments.” And the report in  the
New York Times says “It is under-
stood the report had been studied by
Mrs. Gandhi and Mr. Chavan”. Mr.
Chavan says he has received the re-
port but he has not studied it. Yet
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this report says that both the Prime
Minister and the Home Minister
appear to have studied this report. So
my humble suggestion and also demand
to the Home Minister is that, in fair-
ness to all political parties, he should
place the report of the C.B.I. on the
Table of the House and a Parliamen-
tary Committee should be appointed
to enquire into the sources of the
money that political parties receive,
either from foreign countries or from
indigenous sources, Also the leakage
of this report should be enquired into
and the high Government source that
has been quoted in this report should
also be enquired into and proper
steps should be taken tec put down
such things.

SHRI DAHYABHAI V. PATEL
(Gujarat): Madam, it is a matter of
regret to everyone that the fair name
of this country should be tarnished
in the foreign press by a report of
this type. If, however, the report
is true, it calls for some action. I have
taken care, Madam, to get a copy of
the statement that the hon, Home
Minister made here this morning,
He said that the report was being
examined carefully. He did not say
that he had no time to study it. But
at the end, he says “The bureau’s
finding are only conjectures.” So if
a report of this type is published only
on conjectures, this is also a matter
that needs careful consideration.

SHRI B. K. P, SINHA (Bihar): No,
only the New York Times’ findings,
no Bureau.

SHRI DAHYABHAI V. PATEL:
But that is the thing that has tarni-
shed our image most. As regards the
report that the hon. Home Minister
is considering, I would like him not
to delay the matter very long. Madam,
the Secretary of the Swatantra Party,
Mr. Masani, denied flatly that the
Swatantra Party receive any money
from this source. Mr. Dandekar,
Acting Secretary, has denied that our
party received any money from this
source. Both of them have affirmed
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that every pie that this party receiv-
ed is accountable and that the acco-
unts can be produced regularly. So
there is no question of the Swatantra
Party having received any money of
this type. But it is certainly a mafier
of regret that money of this
should come and try to influence our
country’s policies. Madam, how does
this start? I would like the Home
Minjster to correct me if I am wrong.
The Prime Minister ten years ago,
when ghe was not the Prime Minister,
said that foreign money was playing
an important part in elections in this
country. And the then Prime Minis-
ter, her father, Pandit Jawaharlal
Nehru, said no money was coming
into the country., Madam, after that
perhaps money or what money can
buy and so many things have come
into this country visibly newspapers,
printing presses and so on, on a pay-
when-you-can basis. I am referring
to Patriot and Link. On what basis
have they come? Questions were put
in Parliament. Have they not come
here to influence elections? What has
Government done about it? Then,
what is the policy those papers follow?
What is the country whose directions

those papers follow? What
is the history of the world
wherever such organisations have
gone? Have we not before us the

history of the East European countries
where countries have been taken over
by subversion, by propaganda, by
disrupting the economy and by creat-

ing chaos? Are we not very nearly
in such a condition? What are these
gheraos ? What are these incessant

types of strikes? It is not only a
question of high prices. Tt is a
vicious circle. It is a vicious circle
that produces strikes, then increased
prices and then again you have fur-
ther demands. Then you have idle-
ness or gherao or sit-in strikes, Where
does all this trouble come from? Are
they sources inside the country who
do this? Surely, it is not the Indian
businessmen, who T believe are patrio-
tic, who finance such thing to destory
each other and to destory their busi-
ness? This is a matter which the
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Government shougd carefuly look into.
Madam, I am one of those who have
been quarrelling about it for a long
time. You will remember, Madam,
that I asked repeatedly questions
about the monies in the Bank of
China and where they went. At
one time, we were assured that a
statement would be laid on the Table.
After two years of persistent question-
ing, the last that we heard of it was
that it was not considered to be in
the public interest to answer the
question. Madam, this is where the
root of the trouble is. The Congress
Party is not sure of itself. The
Congress Party looks once this side
and once that side, once wants some-
thing here and once wants something
from there. It is the Congress Partyls
greed for money that has made the
elections so expensive, that has made
businessmen so corrupt. You go on
putting pressure for getting money.
To pay you money, some of them—
I certainly deprecate it—have collect-
ed black money to pay to the Cong-

ress funds. This is the root of it.
SHRI R. T. PARTHASARATHY
(Madras): Is the Swatantra Party

coming out successful without spend-
ing any money?

SHRI DAHYABHAI V. PATEL:
Therefore, I support any demand for
an enquiry. It is certainly time that
the Government woke up. But does
the Government want to wake up?
Does the Government want to allow
us to make progress or does the Gov-
ernment want to lead the country to
chaos? I am not sure. The Prime
Minister does not seem to be sure
who are her advisers, where they are
taking her and where the country is
going every day. We are going eco-
nomically to ruination. In the world
we are kicked. Our prestige is at the
lowest. In our own country, our
policemen are slapped. This 15 the
worst situation we have come to. And
who is responsible for it? It is the
Congress Party that is responsille for
this, Thank you.
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off framgme amETAST SREW
(wex 93W) : 3ggamafa wEAT, A
¥ 9z A TH@T F qAGT T AH
AT T I H g AT QIR 9
d 3 WAl F 919 FTT F@T § AT
T ATTAY TAGT & weqer & AF a9
F qEEq Sy TN AT qUTH, IR
€ fFar 2

FAHT U AT GHAT F, IART
W& AT § § A1 T8 Wed & AWCH]
F TAWT W qq€qT F g A0 7IAT
AT SET ¥ wy g w s R
ag F TIAT NI qEF 9T ATAT A
AT AT & &7 Afg & gEw
afrmAeET g1 wrar | ZHA w0El §
gua frafa & wie =7 TATH AT
e faT AT ag W ZATy g8t a%
&I T AT 3T FAT g€ FH T g
agi a< qrArfse, asAlas, wiias 7t
Fiegfad a7 #1 9z F FT T4

fFar M 98 mag wAT® I
AFAT ST T E |

ITET FIST F AZT, 5-6 I ¥ TY
T KIQ@T HT IZT & R g9 gETT &
RTAT AR 78 JHAHT F ATATEY, NG
& § q1ar g1 fira Yo FananEy A
9 ® AT =Ry AT 3w 9T A
T FMfET | Iwawmfy wEwan, a8
TA TR AAT F gF ¥ fag, =7m® w4d-
afeadT & fom, wm@ Ao wie faan
B ASFE F fau, a1 @R ¥gr v
e Fifaed F AT F F w7 F
AT g1, ITHT TFare oy 75 & 5 3w
# eqaTqT R 914, HIE WAF €
¥ qY, amrfos w7 F &Y, 718 oA
®] & Y, maSwar &1 ferfa @Y sty ;T
TZT HT ST A I AT 1 Ag WD
Afas wre &1 firay &1 9 T S @

g
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gAY I AiAad  § fqeare s
¥ | AHRIT W FE 9TEIG AT E
7g Y 4T ATT H @ [HAT SATAT g
foasr @90 gaa F1F ¥ ait g
AT ITF FIAFT AMGF 991 @ FFAr
AT 3——ag gRIY Afqw AT w1 oI
351 Frar AgF g TR amar g 1w
39 TG § T3 TG AFGT AL AV ZHI
AEGT @I ¥ 9T ST | gafer oF
meded wTAsaE & fF gt dw & Afas
T R FAT ISET F1T |

TE A1 A A & e o
Frarea P weifand g1 af——Fata=sd
&1 gi-—7ag g7 w9 F7 AT £ AT AW
LAY AFF AAT ALY | o HEo To
FT WX TGT ¥ f&waar gwa gar s
g 2 f reaaT fawmr & ag frad
far@t ¥ Iy 9Tt £ 1 3RY q@F oA
# wEW g AT AZW AET q
fafis &7 ¥ wwg FeaT fv gad fey
FTEHT F AT F FT F€@  Aar |
forae 5@ a1 & F1 F fRar ) gwry
gt 1 FqE F o wvary ¥
WEE A & g A 9T qeH N &
Ffaer & | 799 9G SHAT wrAAHAT
g

ug dfw 9g R #1 g8 ferm
ST g1 A1 §—~€ FE1 & a1 AT
ga¥ faw fwm <ol & a9 fag 7T §,
ag @EIT A AT FT AAG AqUT A9
w7t & zufay a8 e wEwaw
fr wraa g1 fogie o oy faog a%T
gFTfard FX W gFEfad @ F ary
#1 uh fesgae fas | § wieamsie &
wREt A7 FHET F 97 §F AGT § Hifw
qiferariz F9eT ¥ e fedr T frey
aq ¥ Trefeg §——ag g9l & A
za¥ fau 1o §—zafag & wzan g
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g FE F 99 71 Afeaa w7 wadr
feegaa & 42 A1 37 faad #1 qiw
F fqu w@r 17, A7 A FT T A
F1 gaa¥ fzar g f£ 3 996 a%rs
o %7 7F AT IFF qIT Frafew |
FFT, fad =1 JIT F AT @ F7
Iqa%r fAay wadfas w7

Tg% 19 EY 919 AT 9P 9V |
fa2ely 4% F1 I9T17 T T, ITET AF
UEET 2 | AfFT F MT AT W ouR
UF T & fqC wog AT § AL
strv iE B fg3ef s7ar 7 =rg, ¥ 91
T FAAT AET 1 g7 fqF g7 AV TAT
F FAT T HT AT qA7 F T IqET
favra AT o3 f g FiqaT o5y |
g =ifgr fF ¥ fRet &7 7 A
agar g3, faast ot gwrdr STy
36T & fgamg § & F77 990¢, I F
faafe ¥ | v% Te A w9 fadwy &
g a5 "7 ggd AT 9As
&7 FT FAT WY T gi-—Tg g1 AL
gxar | gafae gaR qw # oW &
o, gar? 3w #r aEwifaFar & fag,
ZAR T F Afow @7 2F @y F
fag, e agr auwha a7 w8 fga 78Y
zad T 98 9ea+q qravgs & fF 9@
qY #ifg 9T fagre w7 faog & M
M # fqa3d frar @ oF QI w vy
F FI AT

SHRI BHUPESH GUPTA: Madam, ,
Deputy Chairman, a few issues are |
involved in this. 'The first jssue is
whether there has been a leakage of
the alleged C.JP. report with the
Home Minister and the Prime Minis-
ter. We are not clear about it. What-
ever the report is made of, conjec-
tures or otherwise, the  American
paper, the New York Times, says
that its contents are based on materi-

als supplied by some official sources
in India. Therefore, according to the
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paper, it 15 a case of leakage. Now
the Home Minister has been in posses-
sion of this report for some time,
He shouly be also in a position
to tell us now whether the New
York Times report is substantially
correct, thereby establishing a case
of leakage, This is very very im-
portant. Now I would ask him to
lay the C.I.B. report on the Table of
the House. Should he have any
hesitation, tentatively I would suggest
to him that he should show the report
to the Chairman of this House and
the Chairman should compare it with
the report which appeared in the
New York Times and then kindly tell
the House whether it is a case of
leakage. We can settle it that way.
Quite apart from the merits or deme-
rits of what the C.I.B. has written,
the position should be made absolu-

tely clear, Four days ago he said
that he had not studied it. I am
sure by now he has studied it. We

should like some light to be thrown
on the subject. Then, if it is a case
of leakage, it is a serious  matter.
Nobody knows in this country how
things are transmitted to the U.S.A,
I have heard it said in the Congress
circles that some 10 days ago there
was a dinner between the Home
Secretary, Mr. L. P. Singh, and the
correspondent of the New York
Times and this report appeareq after
that dinner. I cannot vouch for it but
I say that I have heard it in the
circles of the ruling party.

SHRI A. D. MANI (Madhya Pra-
desh): How many were present at
the dinner?

SHRI BHUPESH GUPTA: I do
not know. You find that out. There-
fore it is for the Home Minister to

find out, He can find it out by a
simple question put to the Home
Secretary. I am not saying anything
bul this is being said.

first of
to

Then with regard to this,
all I would not like the C.IB.
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investigate into the affairs of
political party in the country. What
right has it got? It is an outfit of
the Congress Party in power. It is
an outfit of the Government and I am

not one of those of the Opposition who !

is going to submit to an investigation
or probe by an organisation which is
an appendage of the Congress admi-
nistration. Significantly enough, prac-
tically all the parties have been men-
tioned directly or indirectly in this
report. The entire QOpposition has
been mentioned but the report gives
no indication of the Congress Party
at all, Am ] to trust such an organi-
sation?

SHRI RAJNARAIN (Uttar Pra-
desh): Congressmen are mentioned.

SHRI BHUPESH GUPTA: Congress-
men do so many things. Leave them
out but the Congresg Party is not
mentioned. It is rather significant
but we will know when the report is
published. If at all there is to be an
investigation, the C.I.LB. or any outfit
which has anything to do with - the
Congress party in power or whichever
party is in power should have nothing
to do with the investigation. It is
out of bounds for investigation. We
do not have faith in that, We know
what kind of report it produces when
it is necessary to put in detention
and to persecute and malign certain
parties in the interests of the ruling
party. Therefore I make it absolute-
ly clear and I ask my Opposition
friends also not to put faith in an
outfit of the Congress Government.
You can have parliamentary investi-
gation or other investigations, I do
not mind.

With regard to the C.ILA. what are
vou doing? Are you carrying on any
investigation into the operations of
the C.LA.? First of all find out how
to operate. Then we will discuss
about the money. The exposure of
the CI.A. has come from the U.S.A.
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any*, itself, for example, in the form of five

articles in the New York Times of
April last year plus an editorial:

“Many people directly in CLA.
operation have admited in public
statements about the C.I.A. funds
being given to various organisations
and individuals in different parties.”

The only thing I would like to say
in this connection is, I would ask the
Home Minister personally to  read
those articles—and I can supply him
copies of them as I have got them
cvclostyled—and you will see that in
this article it is said that the Singa-
pore Prime Minister made a  press
statement—it is quoted in one of the
articles—that the C.LA, offered him
a bribe of 3.3 million dollars in order
to hide something which was not
convenient to the Americans, No
other than the Singapore Prime Min-
ister revealed it to the press. In
those articles it is said that the C.LA.
wanted a man in President Nasser’s
office. They were trying to get
information from there. Similar other
instances are given, Am 1 to under-
stand that the C.I.A. operators here
are not putting men in high places,
high and important offices and esta-
blishments of the Government? Our
ir formation is that the C.I.A. has cast
its net far and wide in high places.
And I should also like to know
whether the C.B.IL itself is free from
the C.LA’s influence. The point i
whether the Central Intelligence
Bureau and other investigating autho-
rities of the Government of India are
tree from CILA’s influence; that
should be found out. T have gone
through Pattersor’s books in which it
has been pointed out how some of
these Intelligence agencies of the
Government of India were working
alone with the C.LLA. and the Ameri-
can agents 1 Tndia Calcutta and
other places. Madam Deputy Chair-
man, all this calls for investigation.
The Home Minister should not allow
these parties to be maligned. We shall
settle our quarrels here, But, Madam,
internationally the parties working in



4779 Short Duration
[Shri Bhupesh Gupta.]
Parliament have been maligned—by
leakage. Now we shall gee to the
leakage, the investigation into the
leakage carried out by one or more
officers of the Government of India.

Madam Deputy Chairman, I regret
that my hon. friend unnecessarily
brought in the ‘Patriot’ and the ‘Link’
here. How do they come? They are
a public limited company. You ecan
see their acco ints. Certainly they
are progressive left wing papers, But
that is no reason why they should be
accused on that score, They can find
it out from their accounts, etc. Let
me make it clear that I have nothing
to do with them. I have up to now
never been to that office, But simply
because Shri Dahyabhai Patel does
not like it, therefore, it should not be
attacked in this manner. It is a
company registered. The shareholders
are there. Some Congressmen are
there, I find, Some friendly Swatan-
tra people may be there also as share-
holders, it can be found out, But it is
not proper to attack it in the absence
of facts. But then Mr, Dahyabhai
Patel omitted one thing; he omitted
the Congress of Cultural Freedom of
which Mr. Masani is the high priest,
and that Congress of Cultural Free-
dom itself has admitted, and Mr,
Masani has also admitted that the
Congress of Cultural Freedom gets
money from the C.LA. And my
friend, Mr. Dahyabhai Patel, the be-
loved friend of Mr. Masani, does not
know home truths in this matter, and
it is a little surprising, Madam Deputy
Chairman. I hope Mr. Chavan will
rise to the occasion because the re-
putation of most of the parties is at
stake, My friend of the Samyukta
Socalist Party said that his party has
oot been named. My party has not
also been named. But that is not
the point. Left wing parties, who do
not know? But that is not the point.
The point is that the parties func-
tioning under the Constitution in
Parliament, making together, what
we call, our parliamentary institu-
tions and the democratic system have
been tarred with the blackest brush.
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|"Therefore, to vindicate their honour,
i to vindicate their dignity, to vindicate

their reputation, in the first
place the leakage should
be trackeq down. Firstly, the

verson or persons responsible should
be punished. And, secondly, the
cards should be laid on the Table of
the House, We are prepared to come
under the gaze of the entire world
and vindicate our individual honour
as well gs the honour of the entire
country. At the same time I would
again appeal to the Home Minister
for goodness’ sake; Mr. Chavan,
Ministers do come and go, but the
cloak and dagger policy of the C.IA.
remains. Hold a thorough inquiry
into the operations of the CI.A. Locate
their seats. Locate their centres. See

through how many universities or
institutions they have  penetrated.
Look into how many offices in the

South and the North Blocks, and other
places including those where your in-
telligence service is located they have
penetrated. This is for the good of
the country. This is the greatest se-
curity measure today that you can
take. Or else, it seems that their
job, or the Government’s job, is to
, carry out even assassinations even, if
necessary,—that job is all still secret—
in order to serve the pentagon and
other sources. Therefore, I hope, Mr.
Chavan will take the opposition into
confidence and tell us the manmer in
which he is carrying out a thorough
investigation, a probe, into CIA's
operations in the country which, by
all accounts, are growing day after
day.

SHRI A. D. MANI: Madam Deputy
Chairman, the debate on this subject
shows the anxiety and consternation
which Members of Parliament feel
about the disclosures which have been
made about certain intelligence agen-
cey, the Central Intelligence Agency.
In this connection T may say that even
the person who established the Cen-
tral Intelligence Agency, namely,
President Truman, who made it a
part of the Defence Budget of the
United States not subject to any audit,
recently said:
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“We have grown up as a nation
respected for our free institutions
and for our ability to maintain a
free and open society. There is
something about the way the C.LA.
has been functioning that is casting
a shadow over our historic position
and I feel that we need to correct
it

That 1s to say, the father of the Cen-
tral Intelligence Agency, President
Truman, has said that he is anxious
about the way in which the Central
Intelligence Agency has been func-
tionmng. Madam, it is well known
that the CI.A has been responsible
f . many acts of subversion all over
the world, and one of the recent sto-
ries that has been put forward,—I
may mention it to the House—is that
the poster warfare that is gomng on
in China 1s financed by the Central
Intelhigence Agency. All those Red
Guard posters which are appearing
in Peking, they give advance views,
which are not known even in Peking.
They are printed in Taiwan and air-
brought, so that the regime n China
may thus be subverted. I do not know
how far it is true, that the Central
Intelligence Agency is responsible for
what is happening in China,

Regarding the report which has
been submitted to the Home Minis-
ter, I would like to say that the C.B.L
of India is not the C.ILA. of America.
The C.IlA. of America  has
got some ruthless efficiency
about it. The CBJI has not
been able to put Mr. Biju Patnaik on
the mat. The C.B.I. has not been
able to catch even the small flies
among the corrupt Chief Ministers
in the country. I do not attach much
credence to the report, the C.B.I. has
submitted to the Home Minister, be-
cause much of 1t is based on hearsay.
Regarding the C.IA. I have read
somewhere that the organisation is
so secret that nobody knows who is
a member of the organisation. If you
talk to and ask the head of the C.L.A.
whether A or B is a member of the
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organisation, he would not confirm 1it.
The only person who has got the right
to ask for information about the C.LA.
is the President of the United States
and nobody else, and the President
of the United States is a very busy
man; he does not know who are the
members of the C.ILA. I do not think
that our Central Intelligence Bureau
would have really got any informa-
tion except bazaar gossip about the
various parties. This is not to say
that foreign money has not been flow-
ing into India to finance political acti-
vities, There is some credence in the
report that the election against Mr,
Krishna Menon was also influenced
by foreign money, because money was
flowing so freely. I do not suggest
that the patriotic parties which are
represented here by the P.S.P. the
Jana Sangh and the Swatanira
would bhave applied for money
to any foreign agency. But
it is likely that infiltration of
foreign money might have tuaken
devious formg in the shape of dona-
tions by patriotic individuals who
wanted certain parties to succeed.
This kind of thing goes on in every
country, ani no investigation, not
even parliamentary investigation of
the kind that has been suggested,
can find out the real culprits in the
matter. But, Madam, it 15 a matter of
honour, The Central Intelligence
Bureau of our country has submitted
a bazaar gossip report to the Govern-
ment and defamed many parties
except the party to which my hon.
friend. Mr. Rajnarain, belongs,
which has not been traduceq by any
party because nobody is likely to trust
it with funds. I would only like to
suggest that since the honour and
integrity of political parties has been
challenegd, the Government of India
should appoint a retired Judge of the
Supreme Court and ask him to con-
duct an inquiry so that those whe
have allegations to make may lay
them before that Judge, and I am
confident that all political parties
would be acguitted of the charge of
receiving foreign aid for carrying
out their political activities,
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AT qoglt (Igx wmw)
gz feqat Ja7d7 & oz a1 a8 ™
FYAT IR fF F1 o Fro mEo guIY
T3 F I FH TH @R g AT avo
Ao Qo & grq gafga ¢ | & gafad
ag WO AT ATEAT g oFqiE W7
gefadeg faeen fagrgears =1 T &
g 9IS F gam ¥ fafew g2faseg
a1 W TAY FIET A7 F GHT qaT
g far war ar fagd madq
qAS [T TwOF § oo w7 g2 foden
FA ¥ faY fegrard ¥ qegr s N
AR 394 a7 fergeard & F97d1 &
AT N UF TFTXGAT 97 T37 79 P,
TS HT fergrarT &) s fassq 1
WEE T g, AT g2 wrar
@Yo HrEo To 3 gfeqd &, 349 uF
g 99 TR E ) HIST & gHY ¥
IaF HAAT Tro TS0 To FITHYo Ao
AT F( AT Feqgedr @1 ¢ | &
qz A7 Frgar g fF 391 73 @@t T8y
g f® faz¥ a qjo qYo s &
mfEa< dro 7o To WA TH ¥ sr@T
w31 F7% & fag ug Ay g a8
91 AT H ag ww wmar g fs
FAR W ¥ FYo FYo HTEe ¥ TANES
oy JW g A o ;o To & HIA
qredF @A g W 38fy a8 ATR
T 2 fF aw 9 99 oI &
saftr g€ 3

SHRI M N KAUL
interesting theory

It 15 a very

St we qrglc @ T 2
H¥Z ¥ | TART FIZIAE FAT AT AV
FUT | AT T BIRA AT F qATT
a7 7312 i ferge T 7 T BRA 99T o7
@1 & MT 7 77T g WA fAw I
TR & Ay w1 ¥ Afew € qeqrAy
Y g {7 Srar & 972 98 "o o
Qo & wfed g1 v F¥gfee 3wt ¥ 3@
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g1 SfFa & ag sa 9igm f 97 ag
feqiE dro mrfo wo & fear & wav
AN OF WY 2T AT 7T T2 TG
¥ o @ aoE ¥ fory sfam @ 0%
TEF A ¥ FE QF q09 430 | F
TAARFEY o1 & 9 ¥ AGE WWE
qiferarideaT ATad 1T FI R AT IR
F5 qifeat & foaaeefz =g gn usw gad
FT AT ¥ A, FIE AT AGY
feer atar & ) gafay & srgar g oF
ST ST g, Ay faed 9aEy
2 g AT FETT AT Bfafa) sawy
2 &t o7 AR f6Y 38 awR A AW
FrfFammma g FAT A5 3

St AgTAT AW FYW oo Frar
F41 ufgdew & @ foraw

oY M AOER  wTHFC & g1 AY
w9 2 9g 2 3, Ho WrEo Yo & qIH
S & 98 2 F M A7 o S3w7 Raar
FIA | L TEN & AT HY HY FATAT
H1e AN TATHT TERFTT F7TF 1 A
ag oY aqr gt fi "o w1so To &T
#o &o ;Lo & ary fHgar qreww
¥ XY foraa safed & o1 379 awee®
@ § QAT IRAT g AT a8 § 1Y
feet fog &7 awg & @) T fmv dYo
dro FTEo FI ATH FLH 7! FIfww FY
sa g fafaedt & afvr | wiw o7
Y & AT § § qU wgAT § 5 "o
o Ao ATHTT FI T & WYT ITHT
ST Y 9T R gAY arfeay Y gz
F F) T g | zAfay & IAE
9 ¥ AE F |

A ToFTo;TS 0 FT TZT TF WIAAT ¥
gg 9 fath v & a1 ® afes qrd
uHET & IR § ), e T AT AT
21, 1R IE FAALH WISH F JT Y,

I ok ag feanat F1 qwqr gl e MR
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&T FY qEgT & AT Y g Fgr S’
FT ITFT WIGT § AT S F AT
gt wfgy =it w W dew

§ 7z 7Y W12T § 9g 79 w7 6 o
HTSo Qo &I faw T8 & wimer & w1+
T g afew dio o o ST FHTgT TS
fergean & 73 <7 g1 o7g g WY, WY
ag w1 FeqU F I g1, a1 gark A4
gz e § Z1 9a7 faty &, avmw
& IART WSHFA T IV A7 &, IT qA
AT Fr agwrpTT g1 wET =riEd
#ifs A7 3T fF 35 w17 aqrg
qQHY & 1 fgege1a F1 fages w71 F7
AT fgrgear™ F1 UHFar F1 7% FE
&t aifqw 5T 28T & M gafay & sgm

TZ AdT AT 3AF AL J /T A¥F @
14 MTITF TV F A AT FI |

THE DEPUTY CHAIRMAN  Miss
Mary Nardu you wanted just a
minute to ask some questions

MISS M L MARY NAIDU
(Andhra Pradesh) Thank you,
Madam, for calling me It is really
shocking to our honour as a country
to hear that money 1s bemng thrust on
us to make us pro-American, pro-
Russian or pro-Chinese etc Are we
not 1ntelligent enough to see that
this 15 only a device to make us fight
agamst each other’ And don’t we see
that they are succeeding in 1t and
we are fighting with each cther?
With folded hands, I beg of this
House and say, do not fall into this
pit. Let us be united and let us pro-
ject our united 1mage to these
countries I want the Goveinment of
India to be intelligent und to be
vigilant gbout every country Whether
it 18 America, Russia or China, they
want to do what they think 1s in the
mnterest of their own country T 18
for us to be alert and not to fall into
these pits First, Madam, let me ash
a couple of questions I ask them in
the interest of the country as a
whole Is 1t a fact that the USA
Labrary in New Delh: has bhecome a
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centre for collecting information for
the United States of America? Is it
true that the Soviet Union also has
one agency on the pattern of the CIA,
called KGB? May I know whether
the Government of India knows about
this book called “Moscow’s hand m
India?"”

SHRI BHUPESH GUPTA Have
you read it?

MISS M L MARY NAIDU It was
first published in Sweden and then
reprinted 1n Bombay Has the Gov-
ernment of India checked up the facts
revealed in that book? Perhaps it is
a very good book I have not read
it and I do not know What I want
1s that our Government should be
alert Let our Intelligence Depart-
ment be really alert and see that we
do not sell ourselves to any other
nation Thank you

THE DEPUTY CHAIRMAN M1
Marniswamy, you have just two-
minutes, for the Home Ministey will
start replying at 6 o’clock

SHRI S S MARISWAMY
(Madras) Madam Deputy Chatiman,
this reminds me of the story of a
fellow who 1n order to spite lus
enemy cut off his own nose Now,
someone high up 1n the Government
seems to have leaked out this news
to a correspondent believing that
this would tarmish the good name of
other parties But this ;5 a fact which
the CBI has to find out So first of
all they should find out who 1s the
person who leaked 1t out befoie we
take so much trouble to study the
Report This seems to be a deliberate,
calculated attempt to <smear the
opposition parties This has been
Jone earlier also You may remem-
ber, Madam that during the gebate
on the Appropriation Bill T read out
in this House itself a report of some
important Congress dignatory accus-
ing opposition parties of taking
money from outside And then 1 de
manded 1n this House that a ~iblic
enquiry must be instituted  But
nothing happened to my demangd and
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now our dirty linen has gone far
away to America, wherefrom we have
this report. If there 1s even an iota
of truth in the report that some
party had taken money, it must be
brought out and the general public
should know, I want the hon. Home
Minister to do that. I have implicit
faith in him, He js a brave man and
his bravery we saw during the lndo-
Pakistan war. So I believe he will
not indulge in any back-biting or 1
any kicking below the belt attitude.
So let him place the CBI Report
hefore the House and if it 1s dirty
lmen we shall take it up here and
wash it. After all it is not some war
strategy concerning the war m NEFA
or Ladakh. It is a matter concerning
ourselves and so it is better that we
examine it. Let us examine it And
'then if we find any truth in it then
we will appoint a committee to <o
into the whole thing by a pubiic
enquiry. And 1f it is found that
foreign money was taken by any
party, even if the leader of that
party is hanged no one will raise
‘even his little finger against that.

Mr. Bhupesh Gupta, spoke about
Mr. Masani. I do not know how he
got that idea, I want to tell him
that it was Mr. Masani himself who
first brought it out to the open public
‘that the said organisation was having
some connection with the CIA. He
‘hag the courage to do it. Mr. Masani
is hundred per cent a patriot and he
would not touch foreign money even
with a barge pole, That I want to
tell my hon. friend. Let us not
indulge in these mutual recrimina-
tions. Let us face facts and see what
the position is. Let the CBI first en-
quire and find out how the corres-
pondent got the information. Let the
CBI check up the movements of the
correspondent, his past activities. They
can find out which Minister he had
seen or which officers he had contact-
ed and thus find out wherefrom he got
the news. It is not a difficult job,
Madam, and I am sure we will find
that out. Let it be brought into the
open. That is my request,
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THE MINISTER OF HOME
AFFAIRS (SHRI Y. B. CHAVAN):
Madam Deputy Chairman, I heard
this debate for nearly an hour and
a half

AN HON. MEMBER: Please come
before the mike.

SHRI Y, B. CHAVAN' I am nearer
the mike; I think the mike is 10w
ready to catch me.

SHRI BHUPESH GUPTA: The mike
1s getting into stride.

SHRI Y. B. CHAVAN: I said I was
listening to this debate for the last
hour and a half very carefully and
the most important impression that I
got was that this House is very much
concerned by the news that appeared
in ‘New York Times’ which is ithrow-
ing a sort of basic doubt about the
integrity of political parties of India.
It is not criticism of ‘A’ party or
‘B’ party; it is practically a criticism
of the entire democratic system.
Somebody who is cynical and want®
to create a doubt about the func-
tioning of democracy in this country
may possibly like to believe in this
sort of information. Therefore 1t is
good that we have discussed this
question and you gave this oppor-
tunity to me to say something about
this question. But I am not in a
position to say completely

SHRI BHUPESH GUPTA: Why?

SHRI Y. B, CHAVAN: .
this Report.

. about

SHRI BHUPESH GUPTA: But you
have to say something,

SHRI Y. B. CHAVAN: 1 am saying
something. Whatever I can say I am
saying. One thing is, I have not com-
pletely studied the Report yet and
it is rather difficult for me to study
the Report and form my opinion
about it because it is a very serious
document and a very big document
Therefore it will have to be studied
in its different aspects very carefully
and it may be necessary even %o
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have some further eriquiries made
before forming any definite opinions
or coming to any broad conclusions.
This is the first impression I am
getting,

SHRI BHUPESH GUPTA: Bui is
it a leakage or not?

SHRI Y, B. CHAVAN: I am coming
to that point. That is why though I
say that this report is conjeciure,
certainly the fact ig 1t can be treated
also as a sort of leakage because the
fact that the Report was submitied
to the Government is also information
though the information that it con-
veyed is conjecture because it says
that both the Home Minister and the
Prime Minister have studied it und
accurately agreed with that, It is
completely wrong. As I said tili three
or four days I have not been able
to read even a single line and the
Prime Minister has not even seen
the Report and my saying that it is
conjecture is based on this. It is
therefore necessary to find out who
ig the contact of the New York Times
correspondent, This will have certain-
ly to be found out and—I told the
Lok Sabha also—I am making efforts
to find this out. At the same time I
must request Mr. Bhupesh Gupta to
be rather very carefu] when he men-
tions names because after he men-
tioned that I immediately nad
enquiries made from by Mr. L. P.
Singh. He said that there was somc

sort of  dinner when Mr, L. P.
Singh ang the New York Tiraes
correspondent mel. It is completely
untrue. Not a word has passed
between the New York Time
correspondent and let me. . .

SHRI BHUPESH GUPTA: Was

there apy dinner?

SHRI Y. B. CHAVAN: No; there
was no dinner and no talk. There-
fore I would request Mr. Bhupesh
Gupta to be very careful about hLis
contacts,

907 R.S.—8.
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SHRI BHUPESH GUPTA: 1

wanted to know from you because

the Congress circles were speaking.

SHRI M. N. KAUL: These are also
conjectures,

SHRI B. K. P. SINHA: 1 would
like to say one thing. I know Mr. L. P.
Singh for the last thirty years and
he is one of the most honeurable
officers that this country has.

SHRI Y. B. CHAVAN: Sometimes
somebody becomes a pet aversion to
some people.

SHRI BHUPESH \GUPTA: Shri
Gulzarilal Nanda does not think that
way. He laid it before us.

SHRI Y. B. CHAVAN: I must re-
quest hon. Members to realise that
the person who is occupying the very
high office of the Secretaryship of
Home Affairs of this country is a
very important person. He is carry-
ing a very heavy responsibility, a
very delicate responsibility and if
anybody from Parliament treats him
so lightly, really speaking we are do-
ing damage to the country itself. 1
can assure you that we have every
faith in the officer. He is the most
honourable person. He is doing his
duty most scrupulously and most con-
scientiously. That I can say.

St AT | wrAAET, S S
Fr AT T2 A & Y I AT aa
g1 far st o o fag § 373 WIEA
=8 frnd A foarg

(Interruptions)
THE DEPUTY CHAIRMAN: Order,
order.

SHRI Y. B. CHAVAN: I am giv~-
irg my assessment of the officer be-
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cause he is responsibile to me and I,
am responsible to this hon. House.
At the same time as I said I must
makeé enquiries about this and I am
making efforts. But to get the con-
tacts of pressmen is rather a very di-
fficult business. They have got their
privileges but I am making efforts, I
can tell you that.

SHRI BHUPESH GUPTA: From
whom?

SHR] Y. B. CHAVAN: If I tell you
that, my efforts will be made more

difficult. I am not going to tell you
that.

Secondly, I must come back. The
whole thing that is responsible for
this is the very easy attitude of mak-
ing allegations. The whole thing
starts with that. Somebody said that
he wants to make allegations. Mr.
Murahari started with that statement
that he wants to accuse somebody,
and therefore he made certain alle-
gations. Is this the way we are going
‘o function here?

SHRI G. MURAHARI: It is a res-
ponsible statement.

SHRI Y. B. CHAVAN: ] do not
think it is a responsible statement.

It is the most irresponsible statement
one can make here.

SHRI G. MURAHBARI:
Give us facts. ~

You tell us.

SHRI Y. B. CHAVAN: What facts
did you state? You merely made
certain allegations on certain hear-say
things.

S UHAW ;. NI TF @I
TR AET & |

THE DEPUTY CHAIRMAN: Mr.
Rajnarain, let him first finish his
statement.

Y THATIAY : [qTT IS T FATFAM

THE DEPUTY CHAIRMAN: What
is your point of order?
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TR - HI AT ATH
qrEv 77 7 % mraAE w8 o w5 #AT
78 3% griax & fv fawr e feuedz
FT AN FATTTATT T 7 \(nterruption)
ST Tro FATATH 21 FATE 1951
F1 QT av8FT F qrAN TEAET 9T
fF W@ g § onudEl EBE
TAE T A & AAW 97 G G
AE FRfATT FTIq FEO | ATE
AT & w7 fawmr & arfeex
gufoet a7 T 3w geg ¥ wRfxa
Tl ¥ ITFT QU HIAY

THE DEPUTY CHAIRMAN: That
is all right. You continue.

SHR] Y. B. CHAVAN: We must
understand what is what. I do not
know to which he is making refere-
nce. We have got two organisations
i1 this country. I find some Members
are very mistakenly making refere-
ence to C.B.I. C.B.I. and LB. are two
different organisations C.B.I. is the
Central Bureau of Investigation which
is a Central Police Organisation
which undertakes official investiga-
tions under the Criminal Procedure
Code. The other is the I.B.

(Interruptions)

THE DEPUTY CHAIRMAN: Why
don’t hon. Members listen to him?

SHRI Y. B, CHAVAN: The Intel-
ligence Bureau is an  organisation
which is quite different and this en-
quiry was undertaken by the Intelli-
gence Bureau. It has its own methods
of work. Well, naturally when an
organisation of this type which is not
only responsible for looking after in-
ternal intelligence

SHRI G. MURAHARI: Which or-
ganisation. is it the Intelligence
Bureau or the C.B.I, which is part of
the C.I.LA. of America?

SHRI Y. B. CHAVAN: This. 1T
should say, is the most irresponsible
statement. ’

(I ntevruptions}
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THE DEPUTY CHARIMAN: Order,
crder.

SHRI Y. B. CHAVA: The Govern-
ment has no organisation which is

part of C.1LA. This is the most irres-
ponsible statement to be made.

off TRATTAT : 7 FAT 7 TLHAT
W1 gw T4 Faen F g fr 3 e
nFT a1 7EY | 98 FEY & F gue AT
Rk Al
(Interruptions)

SHRI Y. B. CHAVAN: I do not
know what has happened to this
House, what has happened to some
hon. Members of this House. I must
strongly protest against this.

SHRI RAJNARAIN :“qrveft 4§t ag1’
What does it mean?

THE DEPUTY CHAIRMAN: Please
take your seat. You must listen to
the Home Minister.

SHRI RAJNARAIN: The Home
Minister is giving an evasive an-
swer.

THE DEPUTY CHAIRMAN: Please
take your sost
st ATTEN . Fogrr oW
FA1 § BF g7 3w ¥ AT 947 BT g
AYE F AN A ALFR AE A fyam
FIATT | AT FAT HEIET @ q9AT QA
F AL AAAT § 5 ITHD T FQH

E

SHRI CHANDRA SHEKHAR
(Uttar Pradesh): But ng Member is
authorised to make passing re-
marks

H{t UFATAT © TZ FIE TOFT 2 |
AT 7T F ATF T97 AT 57 qAT F
Z 999 IZTAT T TET & A AAT AF
T HAT w37 2 B w@r ady ) e wdy
FT AR T HAT FT 39 F 17 I Ha)
24 & FF gud ag7 98 | =ge TY @
Cica
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SHRI CHANDRA SHEKHAR:
Madam Deputy Chairman, I am on a
point of order

SHRI RAJNARAIN: I am also on
a point of order. Why did not the
Home Ministcr read it? This is the
question.

(Interruptions)

THE DEPU1Y CHAIRMAN: Order,
order.

SHRI CHANDRA  SHEKHAR:
I am on a point of order.

THE DEPUTY CHAIRMA: Mr.
Tariqg, please take your seat,

Ay THARE : AET gl T A
e 7% | #a1 3w fafaeer gy 4
gy fafrez< & ardr &w #1 wfeqt 71
FRATH FA fear Z A wA T EH
fafyrzc a7 #7353 g7 &

THE DEPUTY CHAIRMAN: I hope
you know parliamentary practice.

SHRI RAJNARAIN: I know parlia-
mentary prdactice more than anybody
else here. I know parliamentary pra-
tice, Is this parliamentary practice?

THE DEPUTY CHAIRMAN: Please
take your seat. It is a matter of
opinion. Let him give his answer.
No interruptions.

SHRI RAJNARAIN: Three months
I ave passed.

SHRI CidANDRA SHEKHAR:
Mr. Murahar; made a very pertinent
point when he said that certain offi-
cers went for training to certain
countries. i do not know whether
they went for training or not. But
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gomng for training to any other coun-
tary does not mean that they become
agents of thal country Many of our
mlitary officers are gomng to the UK
(Interruption) 1 am on my legs. I
request the Members

THE DEPULIY CHAIRMAN: You
must be very brief. You cannot go
on,

SHRI THANDRA SHEKHAR:
Once the [Home Minister has cate-
goricaly stiled that no officer or no
agency of the Government 1s a part
of the CIA 1s 1l open {0 any Member
tc assert agamn and again that they
are the agents of the CIA?

(Interruptions)

THE DEPUTY CHAIRMAN, Order,
order Now, without interruptions
please let the Home Ministey speak

SHRI Y B CHAVAN I really do
n(¢t know whal has happened to the
Fen Members Are we out to destroy
the country, the Government and
everything and say that IB 1s part of
1the CIA and this 1s part of that, etc?
1 think noth.ng would be left that
way in thig country Certainly, as Mr
Chandra Shekhar has rightly antici-
pated 1t, when you have to build up
a new type of organmisation—the IB
18 an organuration which looks to the
internal intelligence as well as ex-
ternal 1ntelligence-——new techniques
have to be il up Methods have to
be learnt That 1s always done by
a comparative sfudy of the systems
of other couniries Naturally some-
times we have to send people for
training to d.fferent countries That
15 8 different matter Therefore, does
.t mean that our system becomes a
part of somebody else’s system? That
1 beside thie point (Interruptiens)
1 am not couceding

oft TroarTEe  wrAEe & agAar
W1gAT g i Qa1 ®vE framm a8 & war
#ro A€o o & WITHT A &Y | I T
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% a1 & F19 A fravar gE w1 g
¥ A9y FAT AWEAT § ¥ 197 Ao
% Afwarag ¥ A do wie To 7
HISHT § |

THE DEPUTY CHAIRMAN. Please
»1t down

SHRI BHUPFESH GUPTA
you know 1t

I hope

SHRI RAJNARAIN
names

I can mention

SHRI Y B CHAVAN Madam, it
1s very disturbing that when one 1s
trymng to make a point, he 1s distur-
bed I am speaking on a very lLimi-
ted 1ssue of this debate, about the
1eport which lias been submitted to us
As I have mentioned, the point 1s
about leakage If 1t 15 leakage of
mfoimation . . . .

SHRI Br.UPESH GUPTA: You
should know by now whether 1t 1s
leakage or 10t

SHRI Y. B CHAVAN I will go
nto that .

(Interruptions)

SHRI AWADHESWAR PRASAD
SINHA (Bihar)- Threg or four
people disturb him.

SHRI BHUPESH GUPTA I am
not dasturbing him at all I wanted

tc know whctlier Mr Chawan has had
& look at the 1eport of the CBI or IB
Ncw, having 1ead 1t, he got the 1m-
pression thal what has appeared in
the New York Times 1s a case of
leakage, however 1naccurate or dis-
torted ;t may be This 1s all that I
want to know
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SHRI Y. B. CHAVAN. As I said,
1 am certainly making efforts to find
out. When I say that it is a different
matter. Let us go back to how this
enquiry had to be started. There was
a discussion it beth Houses and open
charges wore  made that foreign
money had played a very important
role in the last general elections and
normally it plays certainly a big role
m our cultiial and economic life as
well. So, it was my colleague, the
Kxternal Affairs Minister, who assur-
ed that some such enquiry would
be undertaken by the IB. The 1B
was asked tc go into this in the last
few months and they have submitted
a first report. As I said

SHRI BHUPESH GUPTA:
they meet any political party?

Did

i qATOEW . FgT § A0 "
faer &, gargrarz & & FTF foer g

SHRI Y. B. CHAVAN: 1 cannot
say that. It would be very unfair
10 mention ‘A’, ‘B’, ‘C’ like that, be-
cause the character and nature of
the enquiries have been such that
they get information from somewhere
and sometimes they get information
frem the source. If I am to base my
conclusions on those reports, I can-
not base these reports on evidence
that can be produced and that can be
relied upon. Merely because it is
information coming from the source,
it cannot be relied upon that way.
After studying it, we will have to
come to some broad conclusions about
this matter. Certainly I am one with
the hon. Member, Mr. Bhupesh
Gupta, that we will have to find out
the methods and modus operandi of
this foreign money that is function-
ing here. This is certainly a very
dangerous trend. It is certainly a
danger to our independence, to our
democracy and other things. We will
have to find out the methods and
take some decisions to stop it, to pre-
vent it and to eradicate it. There is
no doubt about it. That is the most
important thing. Ultimately we will
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have to study it and the broad cOnL
clusion I will share with - this. hon.
Hou§e, not the report, but the con-
clusions certainly. Then certainly I

will discuss it with hon Members
opposite also

SHRI BHUPESH GUPTA: How?

SHRI Y. B. CHAVAN: After my
conclusions. (Interruptions).

THE DEPUTY CHAIRMAN: He is
studying it—he says.

SHRI BHUPESH GUPTA: He says
he will give the conclusions, not the
evidence. When all the parties are
involved, how do I know that the
Congress Party will not grind its own
axe?

SHRI Y. B. CHAVAN:
that when I do <hat.
anticipate it.

You say
Do not merely

SHRI BHUPESH GUPTA: I do not
say that you will do it, but this 1s
the impression 1 get.

SHRI Y. B. CHAVAN: [ cannot
and I am not committing myself to
submit the report that type of repont
before this hon. House. That itself
we will have to think about when we
proceed. This is all that I have to
say.

(Hon. Members stood up)

THE DEPUTY CHAIRMAN: That
will be enough. (Interruptions).
(To Shri Bhupesh Gupta) You alone
and no more,

SHR] BHUPESH GUPTA: 1 leave
1t in your hands and the House. Now,
how long will the matter continue?
Al] the parties stand maligned. Now,
the Home Minister should clear the
position, I have suggested let him come
and show the report to you, so that
the matter is settled,
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THE DEPUTY CHAIRMAN: That
suggestion has been made in  the
mnorning already,

SHR! Y. B. CHAVAN: When I say
these are all conjectures, I am really

=peaking clearing the political parties.
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~ THE DEPUTY CHAIRMAN: The
House stands adjourned till 11 a m.

tomarrow.

The House then adjourned
at twenly minutes past six of
the clock till eleven of the
clock on Tuesday, the 20th
June, 1967.





